
O.A. No. 301/2011

This O.A. was heard on 31®*̂  May, 2013 and was reserved for 
orders.

While perusing the file and pleadings for dictation for orders, 
it is found that there are certain missing links in the arguments of 
both the sides. It calls for re-hearing. Accordingly, learned counsel 
for applicant as well as that of the respondents be given notice for 
re-hearing on 16.8.2013.

^ . Lakha) 
Member (A)

O.A. No- 301/11

Dated: 30.8.13

Hon’ble Shri D. C. Lakha, Member (A)

As per resolution of CAT Bar Association Lucknow Bench, 
lawyers are abastaining from judicial work today as a mark of 
protest against non implementation of recommendation of 
Jaswant Commission Report regarding jurisidiction of Lucknow

Bench. Hence list on 6.9.13.
Member (A)
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